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(b) if so, whether Government intend

to help the ers to save the stock

with the ers from deterioration during
an

rin ?

THE MINISTER OF COMMERCE
AND CIVIL SUPPLIES AND COOPE-
RATION (SHRI MOHAN DHARIA)
(a) and (b) :

The prices of flue cured virginia (FCV)
tobacco, which is the principal export
vnnety ;:& been mltlher steady or higher,

com to the ious years.
Howevu' the prices of p‘r’z‘ to(guaeco—
predominantly in jarat,
ﬂrmtah Mahnruhtra. and Motihari

nndjanwbweo—-grown in West al
ve dedmcd to some extent during ¢

Fll'd to the higher prices
tlnt obeun during the previous two
yan Thc lugh were due to

ucuon of these types
o!‘ mbnecol durig those years.

No accumulation of stocks of FCV
tobacco has been reported.
of stocks of bidi tobm:co have been reported
in Gujarat.

Bldl tobacco has a very limited export
The q ity of bidi
mbncw exported during the last five
ﬁ“s:“.’f: Foring. Comporation of Todia
have examined the pomibility of finding
expert market for the bidi tobacco
but are of the view that it is not promising
and that thuesmckswiﬂhlvemgedupmed
of § lly for ot
indig bidi industry.
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Recrujtment of AirHostesses

*803. SHRIMATI MRINAL GORE :
Will the Minister of TOURISM AND
?IV!L AVIATION be plea..ed to state :

a) wh
tedanypohcy for the xecrdmmtofuir-
hostesses ;

(b) if so, the details thereof';
¢) whether any 8 have been
ded for the recruitment of women
' ions of the ity ;

d) whether any has been opera
m\( Bom;ny and %, to ml;:mﬂl%g
» ’ an

(e) if 30, the broad outlines thereof ?

THE MINISTER OF TOURISM
AND CIVIL AVIATION SHRI
PURUSHOTTAM KAUSHIK) :@(a)
and (b) : Recruitment to the posts of Air
Hostesses is  within the competeace of
Indian Airlines and Air-India.

{¢) Yes, Sir. The directive issued
Government to Indian Aislines and

Au-Indm provides for reservation for
Scheduled Castes and Scheduled Tribes
for different types of jobs and this reser-
vation is applicable in the case of recruit-
ment to the posts ofAu- Hmta_uesll’o
Further, ti
operate in the “cases of Schrdulod Cutes
and Scheduled Tribes and special
facilities are also provided to them
regarding tests and training.

& Yo, .
(¢) Does not arise.






